OA-145/2026/2026

To
National Green Tribunal
Eastern Zone BenchKolkata, India — 700020

Subject: Representation seeking immediate action against illegal sand mining and
transportation at Chunnimuhan&Mulhalpali, Ong River, Balangir District, Odisha

Respected Sir,

I most respectfully submit this representation seeking urgent and immediate intervention
against extensive illegal sand mining and lifting being carried out at Chunnimuhan and
Mulhalpali stretches of the Ong River under Agalpur Tahasil, Duduka Block in Balangir
district. The said activities are allegedly managed and operated by Sand MafiaPancha
Sahu (Rampur), Sand MafiaGanesh Sahu (Bharsuja) and Sand MafiaJiten Guru (Kalajuri)
without obtaining any valid mining lease, permit or statutory authorization from the
competent authority. The said activities is carried out after 7pm onwards everyday.

It is submitted that the aforesaid acts are in contravention of Section 4(1), Section 4(1A)
and Section 21 of the Mines and Minerals (Development and Regulation) Act, 1957. The
activities are further in violation of Rule 5, Rule 6 and Rule 51 of the Odisha Minor Mineral
Concession Rules, 2016. The extraction is also being undertaken without mandatory
Environmental Clearance, thereby contravening Section 3 and Section 15 of the
Environment (Protection) Act, 1986.

It is also respectfully submitted that the said activities are being carried out in gross violation
of the Government Directions and Procedural Safeguards (GDPS) issued by the
Government of Odisha for regulation and monitoring of sand mining operations. The GDPS
mandates-controlled extraction from approved sources, transportation only through
authorized routes, maintenance of transit permits and strict monitoring of quantity and
timing of lifting. However, in the present case the mining is being carried out without any
authorization, monitoring, royalty payment or compliance with the safeguards prescribed
under the GDPS.

It is further submitted that the sand so illegally extracted is being transported through Hyva
vehicles and tractors via a private road that is situated in Khata No.140, Plot No.12,
Tehsil-Agalpur, GramPanchayat-Duduka, the ownerMr.Duleswar Nayak of which is
allegedly compilicit in facilitating the illegal mining and transportation activities, thereby
attracting liability under Section 21 of the Mines and Minerals (Development and
Regulation) Act, 1957.

It is also brought to your notice that the aforesaid road has allegedly been created by
cutting and damaging the earthen river embankment of the Ong River, locally known as
‘Aaribandha’”, in order to facilitate transportation of sand through heavy Hyva vehicles and
tractors. The Aaribandha functions as an important protective flood control structure
constructed to protect agricultural land and nearby villages from flooding. The cutting and
destruction of this embankment is illegal and poses a serious threat to the safety of the
surrounding area.



Such acts are in violation of the provisions of the Odisha Irrigation Act, 1959 which prohibit
unauthorized damage, alteration or interference with irrigation and flood protection
structures without permission of the competent authority. The unauthorized construction
and use of a road through the river embankment without approval from the Irrigation or
Water Resources Department is illegal and requires immediate intervention and restoration.

It is reliably learnt that approximately 50 trips per day, each carrying about 16 cubic meters
of sand, fotaling approximately 800 cubic meters per day, have been extracted and
transported for a continuous period of five months from October 2025 to February 2026,
amounting o approximately 1,20,000 cubicmeters, without payment of any royalty or
lawful dues to the Government, causing substantial loss to the State exchequer.

It is aiso brought to your notice that certain officials of the local Police Station and the
Mining Office at Agalpur, including Mining Officer Mr. Chandrakanta Mohanta, are
allegedly permitting continuation of the aforesaid uniawful activities and accepting illegal
gratification, thereby attracting Section 7 and Section 13 of the Prevention of Corruption
Act, 1988. ltis further alleged that despite multiple reports appearing in local newspapers
regarding the illegal sand mining and lifting, the matter has been suppressed due to alleged
undue influence and illegal gratification extended to certain media persons and concerned
officials.

In support of this representation, [ am enclosing containing photographs and paper news of
illegal sand lifting and transportation through Hyva vehicles and tractors as prima facie
evidence for your kind perusal and necessary action.

In view of the grave statutory violations, environmental degradation and substantial loss to
public revenue, | most humbly request your good office to order an immediate and
independent inquiry, seize the vehicles and machinery involved, assess and recover the
value of illegally extracted minerals along with royalty and penalties, initiate prosecution
under the aforesaid statutory provisions against the above-named persons and any other
persons found involved, including concerned officials, and ensure immediate cessation of
the illegal mining and transportation operations.

Immediate and stringent action is warranted in the interest of environmental protection,
safeguarding public revenue and upholiding the rule of law.

Thanking you.
Enclosure:Photographs and paper news.

Copy Forward to PMO, CMO, Department of Water Resources, Vigilance Directorate,
Directorate of Mines & Geology, Odisha Lokayukta, Odisha Union of Journalists, Balangir
District Collectorate, Eastern Media Limited, Ministry of Environment Forest and Climate
Change, Odisha State Pollution Contro! Board, President of India and all the respective
departments.
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